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Food Safety and Standards Authority of India

(A Statutory Authority established under the Food Safety and Standards Act, 2006)
FDABhawan, Kotla Road, New Delhi -110002

The 1st April, 2021

Office Order

Subject: Link Officers of Authorised Officers of FSSAI- reg.

Following Officers are appointed as the Link Officers to Authorised Officers of FSSAI,and as
such, will discharge the functions of Authorised Officer as mentioned in remarks below:

SI Name of Authorised Place of 1stLink Officer 2nd Link Remarks
No. Officer Posting Officer
1 Ms.Asha Chaurasia Delhi Ms. [aspreet Kaur Sh. 8.S Acharva when
2 Dr. KUMethekar JNPT, Mumbai Ms. Sheetal Gupta Sh. Sukant Authorised

Chaudhary Officer is on
3 Sh.SukantChaudhary Mumbai Dr. KU Methekar Ms. Sheetal leave and in

Airport and Gupta exigencies, 1st
Sea Port, link officer will
Mumbai discharge the

4 Sh. Subburaj M. Kolkata Sh. Partha Das Dr. Geetanjali, functions of
Mahapatra CFLKolkata Authorised

5 Dr.Iesto George Cochin Kerala Ms K N. Dhanva Dr. J. Lawrence Officers. And in
6 Ms. K K [itha Chennai Dr. M.Karman Sh. Anupam case if 1st link

Abraham officer is also
7 Dr. J. Lawrence Tuticorin Ms. KKJitha Dr. M.Kannan on leave then
8 Sh. Anupam Abraham Krishnapatnam Sh. Kumaresan Ms. KK [itha 2nd Link Officer

Chandrasekar will discharge
9 Sh. Nilesh Dundhale Mundra and Sh.Sukant Ms. Sheela the functions of

Kandla, Gujarat Chaudhary Gauli Authorised
Officer

This issues with the approval of the Competent Authority.
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